IN THE CENTRAL ADMINISTRATIVE TRIBUNALY

AT HYDERABAD

Q.A.No. 1095/96
Betweean

1. B, Rama Rao,
Officiating Phone Mechanic,
0/0 Sub Dlvisional Engineer,

Warangal.
i 1
2. M.Bal Raju, :
Ragular Mazdoor,

0/0 SDE, Warangal. I

3. 5. Sudhakar,
Telégraph Man,
C.T.0, Warangal.

4. M, Bhupal Reddy,
Regular Mazdoor,
0/0 SDE, Warangal. .

5. N.P. Rami.Reddy.
Regular Mazdoor, |
0/0 SDE, Warangal.

6. S. Srinivasa Reddy,
Regular Mazdoor,
0/0 SDE {(Fhones), !
Warangal. '

7. B. Srinivasa Rao,
Group D,
0/0 SDE (Phones) .
MAX-I, Warangal.

8. B.Krupanandam, !
Regular Mazdoor,
0/0 SDE (EXternal)
Warangal.

9., G. S8riniveas,
Regular Mazdoor,
0/c SDE, Trunks & Carrier,
Warangal.

10. V. Rajaiah, !
Regular Mazdoor, '
0/0 SDE, Telex,
Warangal,

11. P, Sambaiah,
Regular Mazdoor,
0/0 Sub Divisional &nglnc-r,
Warangal.

12. B. Kondiah, Rogular Mazdoor,
0/0 SDE, Phonas, Warangal.

13. P. An;aneyulu,
Regular Mazdoor, 0/0 SDE,
Hanamakonda. '

14. M. Om Prasad, Reqular Mazdoor,
0/0 SDE, Phones & Trunks,
Warangal. .

15. K.Danial, Regular Mazdoor,
0/c SDE, Phones & Trunks, Warangal.
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16. G. Narasingam, Regular Mazdoor,
0/0 SPE (T), Hanamakonda.

17. Ch. Seetharamulu, Regular Mazdoor,
0/0 SDE, (T), Hapnamakonda.

i8, B, Srinivas, Regular Mazdoor,
- 0/o SDE (T), Telephone Exchange,
Hanamakonda.

19. V. Amose, Regular Mazdoor,
/o SDE, Extl. Warangal.

20. B. Ranganna, Regular Mazdoor,
0/0 Junior Telecom officer,
Telephone Exchangs,
Mahabubabad, Warangal Dt.

21. Sk. Gousuddin, Regular Mazdoor,
0/0 JT0, Teleohone Exchange,
Mahabubabad, Warangal Dt.

22. K. Shadrache, Ragular mMazdoor,
0/0 SDB, Telecom, Mahabubabad,
Warangal Dt.

23. B. Sadanandam, Regular Mazdoor,
0/o SDO, Phones, Warangal.

24, P, Ravinder, Regular Mszdoor,
0/0 SDO, Phones, Warangal.

25. D, Narasimha Ramulu,

O/0 SDE, Phones(PTB), Warangal .... Applicants

and

1, Union of India, rep. by
Secretary, Dept, of Telecommunications,
M/o Communications, Sanchar Bhawan,
Netw Delhi.

2, The Chief General Manager,
Telecommunications,
A.P, Telecom Circle,
Abids, Hyderabad.

3. The Telecom Distrlct Manager,

Warangal, esse. Respdndencs
m&. N.R. Srinivasan s+ Counsel for the applicants

Hon'ble Shri Justice M.G. Chaudhari, Vice Chairman‘Z

Hon'ble Shri H.Rajendra Prasad, Member (A)
| .
|
I
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ORDER

(Oral order per Hon'ble Shri Justice M.G.Chaudharf, VvC)

Respondents have not filed any show cause reply so far.

The applicants have challenged the 0.M. dated 11.7.96 issued

by the Despartment of Telecommunications, Government of India.

The learned counsel for the applicants brings to pur notice

Government of Inaia, No. 7-27/94—NCG dated 9.9.96

the letter iscsued by the Department of Telecommunjcations,

which .

States that the 0.M. dated 11. 7 96 (l.e. the impuqned OM)

has bheen w1bhdrawn ggém the Government in pursuan¢e of the

interlm order of this Bench in OA 49/96. 1In view
withdrawal of the impugned OM the learned counsel
that without prejudice to the rights and remedies

applicants, if ahy grievance arises in future, he

of the
submits
of the

would not

press the instanh OA. The QA is accordingly disp¢sed of a3

:)not pressed. No order as to costs.,

— |O i/{ Wu&

(H. Rajendr asad) (M.G. Chaudhari)
Member ( Vice Chairman

Dated: 3rd QOct. 1996 /Q
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‘4. One copy to Mr. N,R.Srinivasan, Advocate,

0 A.1005/96 _ -4

To

i. The °ecretary, Dept ,of Teleccmnunications,
- Union of India, M/o Communications,
Sancha: Bhavan, New Delhi.

2. The Chief general Manager, ®
Teleconmunications,
A.P.Telecom Circle, Abids,Hyderabad

. 3. ThehTelecom Dastrict Manager, Warangal,

5. One copy to Mr.

6, One copy to lerary, CAT. Hyd.

7..0ne spare c09y,‘

pvm,

CAT Hyd.
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IN THE CENTRAL ADMINISTRARIVE TRIBMNAL
HYDERABAD BENCH ATHYDERABAD
THE HON'BLE MR.JUSTICE M.G.CHAUDHZRI
_ VICE-CHAIRMAN

/- AND. :

' THE HON'BLE MK.H.RAJENDRA PRASADsM(A)

Dated: ‘g-— L/O -1996

-O¥DER / JULGMENT
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Allowed.

Disposed of with directions

Dismissed ————
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Difmissed for"nefa{jlt.:
07dered/Rejected .
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§ order as to costs.
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